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| TEM NO. 2 COURT NO. 2 SECTI ON XVI
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I.A 1/2015 in Gvil Appeal No(s) . 7710/ 2012
PURUSHOTTAM DAS BANGUR & ORS. Appel | ant (s)
VERSUS
DAYANAND GUPTA Respondent ( s)

(for directions and office report)
Date : 12/10/2015 This application was called on for hearing today.
CORAM :

HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR, JUSTI CE V. GOPALA GOWDA

For Appellant(s) M. Rajendra Singhvi, Adv.
M. K K Lgautam Adv.
M. Surya Kant, Adv.
For Respondent (s) M. Chiraranjan Addey, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
Hear d.
We do not see any nerit in this I.A (I.A No. 1 for

directions), which is hereby disnissed.

(SHASH SAREEN) (VEENA KHERA)
AR- CUM PS COURT MASTER
(Signed order is placed on the file)

Signature Not Verified

Digitally signed by
Shashi Sareen

Dat e: 2015.10.13
09:00: 13 I ST
Reason:

I N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

I.A No. 1 OF 2015

I'N

Gl VIL APPEAL No. 7710 CF 2012



PURUSHOTTAM DAS BANGUR & ORS. . Appel l ant (s)
Ver sus

DAYANAND GUPTA .. Respondent ( s)

ORDER

Hear d.
We do not see any nmerit inthis I.A (I.A No. 1 for

directions), which is hereby dism ssed.

(V. GOPALA GOWDA)

New Del hi ,
Dated: 12th COctober, 2015.



